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- The Employees’ Family Pensions
(Second Amendment) Scheme, 1978,

DR. RAMKRIPAL SINHA: Sir, I
also beg to lay on the table a copy (in
English and Hindi) of the Ministry
of Labour Notification G.S.R. No. 804,
dated the 17th June, 1978, rublisn-
ing the Employees’ Family Pension
(Second Amendment) Scheme, 1978,
under sub-section (2) of section 7 of
the Emp'oyees’ Provident Funds and
Miscellaneous Provisions Act, 1952,
together with an Explanatory Memo-
randum on the Notification.
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.CALLING ATTENTION TO A
MATTE®, OF URGENT PUBLIC
IMFORTANCE '

" Reported recovery of Chinese Balloons
with Transmitters and Propaganda
Materials different Parts of the
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Country and the Activities of the
Foreign-trained Guerilag and other
Lawiess Eiements in Manipur

SHRI G, C. BHATTACHARYA
(Utiar Pradesh); Mr. Charman, [
beg to call the attention of the Minis-
ter of Home Affairs to the veported
Chinese bai.ons with transmitters and
pbropaganda materials including maps
showing large areas of Indian terrie
tory as Chinesa territory, Zouud in
different parts of the country and the
activities of the foreign-trained
guerillas and other lawless elements
in Manipur resulting in deterioration
of law and orzder situation and de-
claralion of Manipur Valley as a d.s-
turbed area.

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AFFAIRS
(SHR1 DHANIK LAL MANDALY);
Sir, government have enquireg into
the cases of discovery of bailens in
different parts of country. From tume
to time, ballons carrying propaganda
material in chinese have been found
in gome parts of India. According to
information received so far, these
balloons have been found in Madhya
Pradesh, Maharashtra, West Bengal
and Orissa. They did not have any
transmitters but carried propaganda
literature in Chinese. The literature
described the living conditions in
Formosa and have urged the people
of mainland China to rise against the
administration there. It is thercfore
presumed that they have origmated
from Taiwan and are meant for main-
land China and not for India. These
balloons have strayed away from
their course due to cross-currents of
winds. No maps have been Jiscover.
ed from these balloons, ang ther2fore,
the question of any map showing
large areas of territories of India as
Chinese territory does not arise.

According to information recejved
from the Government of Manipur,
five violent incidents have occurred
in the Central District of the State

during the last two months. On 5th
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June a BOC petrol pump at Sangai-
prou was robbed of approximalely
Rs. 7,000/-. During the robbery two
country made pistols were used. On
the 29th June ope Jamadar of Mani-
pur Rifles was shot at and injured
seriously and his pistol was snatched.
On 17th July, one Sub-Inspector of
Police and a Constable were shot at
in Impha] town. The Inspector died on
the spot while the Constable succumb-
ed to his injuries after reaching the

hospital. The culturists took away
the Inspector’s revolver. On
18th July at about 11.30
hours the United Bank of India,
Imphal Branch, was robbed of Rs,
19,270. On 19th July at about ‘2.15

hours Manipur Rifles escort party
travelling in Imphal-bound Morch
bus was fired at. One Naik in charge
of the escort party was shot dead
and ano'her Sepoy was badly wound-
ed. The culprits escaped wilth one
sten gun, 2 rifle; and some ammuni-
tion. According to the informstion
available to us there is no connec-
tion between the discovery of Hallons
and incidents in Manipur,

The State Government have crdered
jntensive search operation to ap-
prechend the culprits and also to re-
cover the lost weapons. To enable
the para-military forces and if re-
quired tne Armed Forces also to essist
the Police in the search, seizure, and
apprchension of the culprits and the
stolen arms ete. the Manipur Go-
vernment has declared the Central
District as disturbed area under the
Armed Forces (Assam & Manipur)
Special Powers Act, 1958. The Act
will enable the Army and the para-
military forces to exercise powers of
making arrests and searches without
warrant. Search operations are, how-
ever, being carried out only by
the Manipur Rifles and the Central
Reserve Police Force.

Six persons have been arrested so
far and are teing interrogated. A
sum of Rs. 12,250 out of Rs. 19,270]-
robbed from the bank has becn re-
covered. Also one :38 revalver, 2
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country made pistols and some am-
munition has been recovered from the
persons arrested.

SHRI G. C. BHATTACHARYA:
Sir, to put the record straight, the
notice was given to the External
Affairs Minister and the notice con-
tained three or four specific instances.
One is the map which has been re-
cently published by China showing
large dreas of territories of the neigh-
‘bouring countries including India as
their own. Never in the notice it was
said that the map was found in the
balloon itself. Secondly, the ques-
tion of this coming from Tajwan
raises one very pertinent question
and it is this. These are balloons
containing the photographs of Chinese

leaders. )

{Mr. Deputy Chairman in the
Chair]

And, Sir, they are the leaders of
the Chinese People’s Repub.ic. 1
would like to know whether the Go-
vernment of India is aware of it or
not. Three more instances are there.
About the Xarakoram road, many
things have come out now and I do
not want to take the time of the
House. But three more very impor-
tant events have taken place which
1 have mentioned, and which, my col-
league, Shri Narendra Singh, has
mentioned in the notice ang they are
these: Apart from the publication of
the recent maps by the Chinese show-
ing a large amount of our tierrilory
as their own, the Chinese-trained
Pakistanj guerillas along the actual
line of control are being sent to the
Indian side of the Jammu and Kash-
mir territory. Then, the Chinese-
backed Nagags and Mizos are also
there. Mr. Deputy Chairman, Sir, my
notice is dated the 20th July and,
thereafter, after (hree or four days,
the Manipur valley was declared as a
disturbed area. But, on the 26th July
and also in today’s paper, “The States-
man”, there are news items which are
in support of our apprehensiong that
the persons responsible for creating
panic and terror in the entire North-

Ve
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Eastern region are all Chinese-trained
people and they are there now and
they are not confined to our terri-
tory alone, but they are also very free-
iy using the Chittagong hill tracts and
also the Burmese borders for their
operalions and their operaliong are
going on in a big way. Now, Sir, the
honourable Minister, has taken the
stand as if it is a law and order situa-
tion in Manipur. But that was not
the intention of the Calling-Attention
Motion nor was the notice addressed

to the Home Ministry. Sir it was
addressed to the External Affairs
Minister,

Thirdly, these Chinese-tramed

Nagas and Mizos are in league with
the insurgents there who are getting
help from Bangladesh and are trying
to create such a situation as would
cut off the entire North-Eastern region
of India from the rest of the country.
Now, in thig situation, you should not
just take it as normal law and order
situation. You must see it also in the
background of what is happening in
West Bengal. Recently, Sir, you
might have seen in the papers that
certain persons, the followers of the
late Charu Mazumdar, who used to
say that Mao Tse-tung was their
Chairman also, have starteq their
movement in the same spirit and
intensity in which they started it in
1569. They had disfigured the statue
of Raja Rammohun Roy which is only
a furlong away from the police station.
I am only trying to bring these impor-
tant facts to the notice of the Govern-
ment. On the Calling-Attention
Motion, I am not passing any opinion
now. I am only trying to bring the
facts to the notice of the Government.
Therefore, the gituation in your North-
Eastern Region is like this and you
know the situation in Pakistan and in
West Bengal also. So, what are we
doing now? I know, Sir, that nor-
malisation of relations is absolutely
right, hut appeasement ig dangerous.
You might bave seen in the papers
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today, and my colleague, Shri Deven-
dra Nath Dwivedi hag brought to the
notice of the House, the statement of
Mr. Brohi, a Minister of Pakistan,
which hits at the very root of the
Indian society which is a secular
society. If any person tries to hit at
that, then what will happen? What
would be the result? Sir, for the last
thirty years or so, or for more than
thirty years or so, this country has
earned a name in the international
sphere for being the only secular
society in this part of the world where
there is absolute peace and some inci-
dents here and there do pnot disturb
the main current. Apart from this,
you might have also seen that in the
last Islamic Conference which was
held in Karachi, there was a call for
self-determination in Kashmir, Then,
there was a call, a joint call, by the
Chief Martial Law Administrator of
Pakistan and the Chinese Vice-Premeir
for the right of self-determination in
Kashmir. About ‘normalisation’, the
less said the better. It is only a one-
sided affair. We are trying to improve
our relations with DBangladesh also.
But the hilly tracts are being used for
encouraging insurrectionary activities
in the entire north-eastern parts of
India. Not only that. You have seen
the other day the Hindus and other
minoiities beinz driven away from
Bangladesh. Now they are saying
that they will return. The magnitude
of the problem js so big. But this is
not being taken into consideration.
Whenever these things are brought to
their notice, they are brushed aside.
Apart from that, there were a series
of clashes in the Lok Sabha—there
was a walk-out also—~over a question
about attempts at conversions in
Pakistan. Also, take for instance,
the Farraka agreement is bound to
endanger the Calcutta port. So, at
what cost? Our Foreign Minister
mhde a statement regarding his pro-
posed visit to China, not in this House,
not in this country, but in America.
Now, I am told that a delegation of
the Indian Chamber of Commerce &
Industry is going to Peking. It wag
said by the Chairman of the Peoples
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Republic of China that the Chinese
economy was in shambles. What are
we going to get even by improving
economiz relations.

Apart from that, let me also draw
your attention to the fact that you
cannot withdraw your forces from the
Himalayan and the Chinese bordars;
neither can ycu minimise your expen-
diture on Defence forces which are
stationed there. They stabbed us in
the back not only in 1962 but there-
after also. This 1s a serious matter.
In the name of pormalisation, in the
name of popularity, our nation’s
interests should not be compromised.
That is the most important thing.

Therefore, I only demand one thing,
Everybody commits mistakes. Every
human baing commits mistakes., But
what is the difference between a wise
man angd a fool? It is this: A foolish
man repeats the mistakes, a wise man
does not. Let ug choose our category.
Nobody else was a befter friend of
China than India. But we have been
stabbed in the back severa] times.

I have forgotten one thing that is
about Nepal. Nepal is being used for
encouraging insurzent activities in the
entire northern border of this country,
Therefore, normalisation with Bangla-
desh, Nepal, Pakistan, China ig lead-
ing to what? It is leading to the
situation which I have said already.

Therefore, my request is that the
visit of Members of Parliament to
Peking and the foreign Minister’s
visit to China, if not cancelled should
be postponed till China stops all these
activities directed against India en-
dangering the security of the country.

SHRI N. K. P. SALVE (Maharash-
tra): Sir, on a point of order. The
entire question impinges on the issue
which is entirely in the domain of the
Ministry of External Affairs, and...

SHRI G. C. BHATTACHAERYA:
That I have said. But the Govern-
ment has not listened to it.

[}
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SHRI G. C. BHATTACHARYA:
Don't shout. I can shout more than
you can.

SHRI N. K. P. SALVE: it is a point
of order. If the entire question was
relevant to issues which impinge on
matters under the domain of the
External Affairg Minister, then the
right Minister should have been the
External Affairs Minister, Sir, either
there is no iota of substance in the
questions which he asked which relate
to law and order problem, or the
answersg are irrelevant. Either the
questions are jrrelevant or the ans-
wers are irrelevant. There have #0
be some meaningful prozeedings in
this House. My point of order on
which I ask for your ruling is that
when questions are demarcated and
meant for a particular Ministry
whose prerogative it is fo transfer it
to a Ministry other than the one to
which it is addressed and assuming
that it is addressed to a wrong Min-
1istry, then ig it that the Members
must helplessly ask questions and
frame questions related to their origi-
nal question and a different Minister
who has nothing to do with it will
keep on answering them?

THE LEADER OF THE HOUSE
(SHRI LAL K. ADVANI): I am not
aware as to whether it was addressed
to the Home Minister or to the Exter-
nal Affairs Minister. The Member
might have addressed it to the Exter-
nal Affairs Minister., But I see that
the important part of it, after the
preface, i3y regarding activities of the
foreign-trained guerillas and other
lawless elements in Manipur resulting
in deterioration of law and order
situation and declaration of Manipur
Valley as a disturbed area. This is
the operative part of it along with the
preface and I am sure that this has fo
be dealt with by the Home Affairs
Ministry. (Interruptions) May I sub-
mit that most of the questiong that
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have now been posed .are really with-
in the sphere of the Ministry of Exter-
nal Affairs? It is not the IMin.ster
who is dealing with it, who is at fault
when the questions which have heen
posed should rightly be answered
only by the Minister of External
Affairs and not by the Home Minister.

SHRI DEVENDRA "NATH DWI-
VEDI (Uttar Pradesh): Sir, I want to
po:nt out that there has been an error
by the Secretariat.

MR. DEPUTY CHAIRMAN: We
cannot expact a debate on thig point

of order. Let us coma to the item
before us. I am going fp give my
observations. It is true that what the

hon. Member spoke does not basically
arisa out of this as it has been framed.
The ‘hon. Member himself explained
that his own motion was somewhat
different. What we normally do and
what seemg to have bzen done in this
case also is that a number of motions
on a subject or on related subjects
are clubbed together. Now, they
have been presented in this form. It
is true that some of the observations
that the hon. Member made do not
strictly arise out of this Calling Atten-
tion. It is open to the hon. Minister
how he wants to reply to this.

o e (Interruptions)

SHRI PRANAB MUKHERJEE
(West Bengal): Sir, I gave a motion
on the Calling Attention which relates
strictly to the second part of it... It
was addressed to the Home Minister.
I fail to understanq how the quetsion
of availability of balloons with Chi-
nese literature can be tagged to it.
After all, the balloon was not found
in Manipur. It was found in some
other place. If these were two scpa-
rate motions, how could they be club-
bed together?

SHRI KRISHNA CHANDRA PANT
(Uttar Pradesh): Sir, so far as the
first part relating to balloons with
transmitters and propaganda materials
i concerned, it is within the purview

1 28 JULY 1978

to a matter of urgent 1577
public importance

of the Home. Ministry also. But the
two things are completely unrelated.
There are two different Calling Atten-
tion motions which have been clubbed
together, in my view very wrongly,

SHRI B. N. BANERJEE (Nominat-
ed): Sir, it is very easy to criticise
the Secretariat. The Secretariat did
a thing which ig usually done. In a
case lke this, it is always the practice
of the Secretariat to gsend a copy of
the notice to the Minister of External
Affairs also. The Minister of State
for External Affairs was here. He
should have bean here to reply to
some of the points, :

(Interruptions)

SHRI BHUPESH GUPTA (West
Benzal): Sir, you don't give your rul-
ing straightaway. I notize that when
we make certain submissions. there is
a tendency on the part of the Chair
to give the ruling straightaway. You
cou’ld conzider something. Sir, as he
has very correctly pointed out, there
are two parts here. Obviously, they
have been mixed up. From the clari-
fications Mr, Bhattacharya has sought,
it is quite clear—J] do not know the
text of his motion—that he has some-
thine else in mind when he tabled this
Motion. And here is Mr. Pranab
Mukhcrjee who gave the thing that
relates to the Home Ministry. Now
these have been clubbed together. It
is intevesting to see Mr. Bhattacharya
and Pranab Babu being clubbed to-
gether and I have no gbject.on to that,

But the point is how to deal with the
problem,

SHRI PRANAB MUKHERJEL

Manipur and balloon cannot be club=;
bed together.

SHRI BHUPESH GUPTA: There is
one balloon at the moment. Both of
them cannot hang on that. My fear
is that if you put them both on it,
either they will go down or the bal-
Joon will burst. So, that is not the
point. But here, I do not know what
the Secretariat have done and on
what basis. Sir, they tried to accom-
modate everybody. Perphas, they
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iried to accommodate everybody, a
masterly way of mixing up things, a
cocktail way of mixnig things, trying
to accommodate everybody. They
have done it. Well, if they have done
it, then both the Ministers should be
present. Sir, there is nothing in a
Calling Attention that only one Min-
sster should be present. Maybe, cer-
tain matters relate to other Ministries
1lso. The other Minister was here in
the House and he could have been
t7ld about this. Therefore, my sug-
gestion is, in future, by all means
club together but elub together those
things which can go together. Sir,
we do not want this Calling Attention
motion to be formulated and constitu-
‘ted in the manner in which the Janata
Part; bas been constituted. This is
my request. Sir, I do not want con-
glomerations here. Ag far as possi-
ble, go into alliances. Alliance broad-
ly speaking means to ke together.
S0, my suggestion iz: Ng conglo-
meralion in the Calling Attention
notice, possibly ally. Now, Sir I do
not know who is going to reply.
‘Mr, Dhanik Mandal, I may say does
not know for Adamg what is happen-
ing in the Foreign Ministry. You
have arked him questions about the
Foreign Ministry all relevant questions
and interesting questions. But I do
not know whether he would be able
to answer any one. I am very happy
it he answers. Then we will have
some 1dea that the Ministry is func-
tioning as a collective team. But I
have no such impression about their
functioningz. Even they do not know
what is going on in the Home Minis-
try itself. So, Mr. Dhanik Lal Mandal,
Mr. Advani, can you get the External
Affairs Minister here to say some-
thing?

SHRI B. N. BANERJEE: May I ask
for one information? Wag this notice
also sent to the Minister of External
Affairs?

MR. DEPUTY CHAIRMAN: I will
explain,
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N Wi aea (fagre)
¥ = ag g 5 grew ¥ amw o
MNAF g, FAT FEqT [ {579 &9
¥ g SUT 1 g9 9T € | AT a5
F fog &7 § Mo far ar, fedy @ fe
& ¥ faar 9, 98 @9 gq gt Fma |
greg ag sar g fF ag Mem & W)
Tq ®T § gATR WA § WA A9
fasty foare § fir ag wrem @ fafay
¥ Fees § WK g fafex o
Srng | F fai FThr FidEe § | Wy
FHITT FT a9 3 5 a8 T & wvay
TGAT § AT TAATTA FHTH 7 HHAT o
AL FIT AL | A TARE a7 H g€
WEARITANFo I @R 9%
far, sg% ar § gw fafaedy same
2% F fa¥ ey Fidiee g 1 39 f9
¥ @ & 7 a1 F 3 o g g
? fr 9 fufaeet 39 a9t &1 wa@
7df ¥ 93 FTifF grew § g fafadt
FFgTATE s A ag M
yrq fogd w9 ¥ T 9T ag g5 e
ST, At g & § ag /e grsy
% qrY & 99 9 qgF FV A7 GHAT g
e i fafaeet 39 1 9@ ? a5
g1
SHRI BHUPESH GUPTA: Sir, Mr.
Advani should not reply because from

the All India Radio I gather that he

has become a Minister for Misinfor-
mation. Therefore, he should not
reply. Anybody can reply but not

Mr. Advani.

SHRI G. C. BHATTACHARYA: Mr.
Dazputy Chairman, Sir, I respectfully
disagree with whatever my esteemed
colleague has said. The whole ques-
tion is this. You say that you will go
by this. But the question is what
notice has been given by me. Whk-
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ever has come ig on the basis of the
calling attention notice given accord-
ing to the procedure of the House.
Therefore, the question of how you
write or how you distort it does not
matter, but what is stated in the
notice given is the final thing. No-
body can go beyond that. What is
the basis of the submissions of my
learned friend? There is no basis
for those submissions. I would re~
quest you, Sir, one thing. The Minis-
ter of State for External Affairs is
here and he may be called to answer
this question. You may call for my
original notice signed by myself and
Shri Narendra Singh and you will see
that all the points that I have raised
econcern the Ministry of External
Af‘fairs.

MR. DEPUTY CHAIRMAN: Well,
there was no question of the Chair
giving any ruling on the matter be-

cause none wag called for in this
matter. We were merely. ..
SHRI N, K. P. SALVE: Sir, it is

very unfortunate that anybody who
bam’boqzles the Chair..

MR. DEPUTY CHAIRMAN: Order
please. Order please. Please Listen.

& e e

SHRI N. K. P. SALVE:... is only
heard. Nobody else is allowed to
have ‘his say. (Interruptions)

MR, DEPUTY CHAIRMAN: Order
please.

- - R ‘ P

SHRI N. K. P. SALVE: May I
know did I or did I not ask you @o. ..

MR. DEPUTY CHAIRMAN: Order
pleasg. Nothing will go on record.

(Shri N. K. P, SALVE continued
to speak)
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MR. DEPUTY CHAIRMAN: I get
your point. What he means to say
is that the hon. Member wants to
have a ruling. It is not necessary.
So many observations are made in
the House of a procedural nature
which do not exactly come within
the definition where the Chair is
called upon to give what it terms a
ruling and none in this was of that
nature. This ig what I am saying.
Some Members raised some points
and we were discussing how this
should have been framed and how it
was done. What I was‘trying to ex-
plain is the procedure that we nor-
mally follow when clubbing a num-
ber of notices of motions jntc one
motion and I agree that this should
have been better worded. We will
take care of the observations that
have been made by Mcmbers in
future and see how matters shou'd be
clubbed together and of what nature.
This should dispose of the matter ax
far as some observations are con-
cerned. (Interruptions)

Order please. Now, another point
wag raised whether the hon. Member

can go.beycmd and say or speak on
Well.
As on today and

the basis of his original motion.
all T can say is this.
at this moment, this is the motion
before us and this iz what we should
confine ourselves to.

(Interruptions)’

Would you not allow me to speak?
Since this motion had ramiﬁcatidns
which concerned the External Affaire
Ministry also, we had, on our own,
sent a copy to the External Affairs
Ministry, so that the Minister of State
for External Affairs if he wanted to
be here and intervene if he so chose,
our motion could be taken as it ig
and the Minister could handle it ip
any way he thought proper.
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Wt afrs wrw @ ow, §
o farw Ay #ix f@w qawem &
. @R @I § W AAAT 3 F
/G TR 9 99 g¥ag ¥ 3G §, W
& 1% gresaa Tgt wem | fa’w Aifg
9T ST g T AV AT I ATTAT GIH
FW A HEAT ITHT AT A | AfwT
g W 99T €, § gg T FTAT A0Egav
g & o gisia # ad AmeE aee
q wgr, Ard-fee W dwa F, faga A
M T Ay, iR AR Ww &
ATHT AT AT ZAHAT F &, Haﬁ‘
A B AT e ¥ e ¥
T@T T FTEIHF a1 & AT gH @R FY
ARG F Ay arg A S 1 F
FIAT FY T FT QG | g qforg
§ S Ferd g @r § AR SN &ar
B A o fa) o v Ga fAer g,
qfrg:F FI AT 21 gaR T A
Hiex 1 gfear & sgF qfoge Far v
" 700 = frAviET F1 @ ofar § oY
fezs{ ofaar ferrae P T 8\ @
for ¢ § fasr 7R A a8 wa §
HIT TS A £ 39% qr JE ST
STfeq 1 78 garw £y 44 & 1 fat AR
AR # AT A e amary g T
gfafin ¥ 1975 H AR @ R
wifig 3 fasirer AR AETerE § Q@
arfea { T THY T I FT RIS Traeg
 EY AT | S, AOiR &9 et Ay
@ v § ag fewe ufan feaemx
femr o & 1 agt g el
qeHT @ E
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SHRI PRANAB MUKHERJEE: Are

you aware that all the leaders of .

o

Nagas are in Manipur? Are you ‘

aware of this fact?

SHRI DHANIK LAL MANDAL:
Yes, T know.

SHRI] KALP NATH RAI (Uttar
Pradesh): He has not seen Manipur.

SHRI DHANIK LAL MANDAL:
I have gone there and I have seen
that place.

._%T"rmﬁ'mm:mmada‘ra'}
R R cicoi il &

o WS WER  (wew w2W) ¢
T FTGATE T ST B @19 o SR
wq WY AR S

ot ufew wr w27 : S &, F
=Y T ATH T FT Y G F TS |
§ ag wg e § f5 gafad g
‘T fasin & S w7EaA
"aT Y & 1 g ST /YR ST A 3
T feesd ofan ey e
frar war § w@ifs frowr Y A &
ara 19 FY 7% g2 @y § A 7}
#7 ga faeqa facor 2 fer & v o
Foard F AT N TEAF gH A
g2 AR S 3% Qs gE 97 | &7 faaxw
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PRI whataram i@
T g S ufar # fewess l;rFmT
féﬁut%mmnal

{1 Foq AT W : IO ITIAT-
qf sit, sror AT ofefeafa & Qo &
FUT UHE §F 913 HIU @ & | AT
TR & [qIY FF J1 TG Tar @az
¥ fewems 2 @Y & AR ST Sl
T T g1 qIES -9 & A
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“F ywer comes out of the barrel

of the gun.”

TRGET F AATT 1TF A A @

g3 f 137 197§ aeEd (war

“libet is the palm of China,
Luc ikh, Sikkim, Bhutan and Mani-
pu - are the fingers of China.”
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It is a bankruptey of this Janata Gov-

ernment that theyp do not realise the
geriousness of the situation.

7 Tf et} BT APy Al ¥ A
7€ & W & wet foy gET R
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For F e T AT R FY At T IAW F
THEAT AT ArET IS TG HIAT GV
I E 1 FERH a9 71 b
A FTIZT qer TIAL L T TATE
fr iq & aigff 7 ;e s a5
feefaqma wr v A D AT )
TF % Q1 o #1 FE fgrgeam &
faaTs g7 THrT FT Yedw TG § 7T
a0 qT6 ST & TOAN FIHIT
FY 9T ¥ 7T FHIA F A GHATH FT
®E | T gurdy 25 ST FTATT
I % FewT FT T@T § A IE S
¥ 97 g 3w qT 447 W9 g 31
97 fergeata # Fagad@ W< FfawH
#T T FET TGS § t wgh W
SR H fafr @ @ R
fudw walt &1 qfpr 4gf wrr =ifgg )
He should cance] the trip to China.
Freay i 3T S T AIE HIT WA 5T
G ity g9 § 1 A ARTSATET FE
Whether the cat is white or black,
whether it catches the mice or not.

¥ o o *@y § O faeet g7 #) oa%
JETT R AT TGN gAwt agAr § B oy
qE THT T 4T AT, TEY HE =
T ggar g 1 wis feafy o der g
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Fewl § JewE w7 wEafial Tt
et 3T F fau ofvm sv @ & s
A J1 3t g fa ara A gEe
aafat o Y gl Y wiefildy
w1 faare gy o€ & AT SNF HEaT &%
qaTa® g w9 7T @Y E 1 shEA, ar
s g v fnfw & sama oo a1
I FT SAT N fafmw w1 wew §

-
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fama f&7 s #1 Tgvm fear g1 )
" ag W wdfafer 3 fr daw mAfeT
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egrTe frar g7, fggealT #1 ST 9
s far ar 1 afer aafer gic
W 7 et fa0w fRar ar oA
Qe 3 S fadw W qr S
¥ vy ¥ gaaer | faar | S|
faqr mifaiz w1 Fifeesw § fod,
faar st #fawe #1 Fifesw § fag
aaferr § aa ¥ faar f a7 1974
F ot faedie Torar war 9T ag A9 AT

“The 1974 explosion is very unfortu-
nate; India will not have nuclear ex-
plosions in future.” ;Iﬁ- Jr Q’FT

T g fF oz o®mw oam 3
Y% I w1 ARfEr # v afaw &
¥ =1 3w 919y €ee ufrgr § wuAy
TS FEMET JET & | gH qar T
g f ot Srowr {90 M7 AT w1@ T
fagrdr aroet 3@ gsHa & fawi
1 AT T F AT T QR
0¥ 3w AW AT 9T BT WG
F3q1 § 5 AT 37 30 HT ATIET 7T
gReTT 1 TEHIT GIT 3T g AT {0
ST qTET AT LI & T Afgat
F HILO AW KT GIEAT FT THIT gL
Far g WAT ¥ 1 WIT I FT IArEA
JreAT qTFT WIAT G IST W7
qravei Irawrafa agied, uF fraad
T FA & 13 § AIAT JIT G FEIT |
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(Time bell rings)
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FIE q9 a1 FEFIoE a7 f17 smw M
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gqT qEN AT, AT FT AT P Sg@wiefy
TGS, AZ STAQT FIFT I &Y HraHy
FT GAT F § HEET g, T &
HISAET HT AT FI9 § AT § HIX
W FT TFAT FY WG F A TG
& T 1T FT ATTTET FT FITT AAAFT
T A F g1 FT G g | g@ay
FAAT LHRTL FT G @ eq &3t qrAv
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ux qE @I waw TEade  gawr
aifgr arfF 3w FY =endr AT W
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st w7 A A

T W § gUI§IE, %=r T TIAT
FI R URAT B R AF |

¥To WIE RETATT : =W, & W
YIEF § TF TR AT § | IEI
ST ST AT/ KTAT F I WY feeedt
F IR AT FEN 2 | TAHT T 9TA §
ag aua H T& mwan ! % B

5 Feq ATY 1A ¢ waﬁmﬁr g,
F 9rE qEER S FLL L

st Sgawmaf @ 73 f5R et o919
T TR |
) R 4
oY ®TT G A ¢ AH-RGA A

gl & f% : Whether the cat is black
or white, whether it catches the
mice or not, that is immaterial. By
hook or by crock they must work
for Chinese expansionism, that is
their attitude,

Tlo Wr WEIAIT : T FITAT TwoF
& oTh ¥ el F fasev Ay 7

%Y ¥oq AMG VL : TT 9T A9 QT
g | 399 waew g 5 fggeama #1
A F ¥ A A T IO ™
g Tiweet F aeaw &, AR TH-
qfadi & wreaw &, AR ATZAN TS
& ATEAH §, ATg TTAT &9 & 1AW &,
za% fA7 uF FEFE IHET FH )

Break the unity of India, that is the
conspiracy. Under the Chinese and
American conspiracy they are
to break the ynity of India.
my contention.

St ITRATTE ¢ FTRT SR
& TF | FIAT IT GETA FL

oY ufas T A . AgET, &
AT T & JrO T FI I §
¥R g8y & s g i wmadn aeey

going
That is
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FT AfeasH a7 IAT & HIT Ig7 FeTA1-
e it § 1 TRE feaet & arr amt
FY gt aX FouAr F7 AT § | HERT, §
FgAT AEaT g fF aeAm oweew d
AT T AT IqE g AW
TINT § | AWAIT AT & AN TO
faa< & A 7o 39 fa=rd & e
IR ST A1 g o a<awTe &w T #1
AT AGT HL AT @ &, TR AT &1
uHhar & fau  feeaene W@ & wnfx
ifs | |fFA 7 SHEI HIT qe9 F7 I
OIS 3 AEar 2 A, WS
reaw & fF gL WG ®1 UFal,
AT #T F@Uear & fag quey & qea<
2,3g afora €  aawe iRt o Fma
UT, A9 & ®AG 97 AT §F qC ;A(F
TEY T Y | AT H HTvEEd W QAT
e § |
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e, 497 F gray § awee
I § AEHTY /AT F | gHT eqT-
FYor Afeq & sar@ § qEA FT gAAT
&K fe ag S I =T § I9H giA-
et g1 91 | AfeT ToEE) Fatawer
feargder S 9, o1 for oo

aifged & X ¥ S /AT g8
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gRA A1 qId 2 | dfFA qg TG A
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Fqooe & foy & 780 | AW IO gzaT
faar &, S|y A7 AT HIT T0LAT F AN
F1 g™ foar @ € fagie #7793
fad | 38 ore 2 i w91t ag Iy
a7 ¥ § WX EqH A1 {GTAT § 98 §9
AT =TT & araat & fag g e
I JgW frn o 2 fF 3 fasig
F & fau 33 @3 3t

T
FIW T o,
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FTo WIE AT : 34T [T ATZAT &
Farl & fad € 7

Y afqd A HIH ¢ g7 ITH AQUA
Ffacd | 99y 7 Twee @ fr 3 W
o FartaE & fow a8 § | =9 ug
AT AT AT T qHAT & | T8 TGl
¥ oty § A e & fac & 9y &1 ewse
g1 gTE 1 o9 garer ag & FF wra &
HY TH WS E | WIRT T TGLAT T
g § 93 T FIF IGT 9 AT AR
FLER HAW @I, a§ FeaT faq Ag
g | WERT, 98 g9 FAX A §, F9
FE T AT & THAQ A FAT F7 g<
g 9T UG T T & FAA fggEarT Fy
FHIT 92 &1 TEY | & FT SHIT 97 oY
IAT A &, S FTOFHA 9T T
AT e g 1 gafa TwE wE G
19 T8t § ey amg awr 9@
qT T IATS AU B 9T qOAT qrae-
A T AT A S AW E | qAAA
HIEq ¥ AAEFTN 9 T2 IAIT a7
afeear  arewax

o WTE WA ¢ 48 a1 JrawTa

T

= gfaws = A=A zEAT gW
A F4d & | W9 gF QH FE AT
ATTAL TS & | T 6 RN HT fregare
fopar o I & gEg H o9y £
39T BT W@ | AR T s g fw agr
o uFglcfRe § i1 amew &va 2
wfew 3% T &1 qifafeser qifea
& a7 78T, 3HF aR F § ag FgAT A1240
% 5 57 o 1 fegare fear @ g
ITE AT A5 TeE E) S T e e
qifrfeser difea & a1 787 | Ty g
FIA AQEELE WY AT § AfwA
! ATAATS GSE9 FE @ & S9! § &=
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ATIE T FX@IE | TR I G
TARIE | I AT FIE ShHAC IIT ART
T AT q9 qF (A= &7 F 480 F8
FFAT | AAIGL § AT YOS [EY A7 feafq
gy @l g, Jg wifd § 1 vt
UHAHEH F 9gd AN T T & AR
a3 famama g % amr am o 9w faa
ST |

SHRI GOYENDRA MAKWANA:
(Gujarat): In reply to Shri Kalp Nath
Rai, the hon. Minister has said that it
contains electro-mechanical devices.
What are these devices?

MR. DEPUTY CHAIRMAN: Shri
Bipinpal Das.

SHRI YOGENDRA MAKWANA:
Sir, what about the electrical devices?
The Minister said that these are not
transmitters. What are they then?
What are these devices?

sfY JuawmEia :
IY 9aT FL AT |

SHRI BIPINPAL DAS (Assam): I
would like to concentrate on the latter
part the main operative part of the
Calling Attention Motion of which I
gave notice—that is the situation in
Manipur. The hon. Minister was kind
enough to give us some information
about the situation. If you permit
me, Sir, T would like to supplement
the information that he has given by
quoting one or two lines here and
there from the newspaper reports.
Sir, thig is a report dated 24th July
saying that some extremist youths are
active in Manipur valley for collection
of fire-arms with political motives.
The statement made by the Chief
Minister says that the “declaration of
disturbed area was made following
some caseg of shooting of police per-
sonnel to enable the tracking down of
culprits from their “hideouts” without
disturbing the public peace. Some of
them had already been arrested.”

ag W9 95 A

The thirq report is given by the
Assam Tribune. If you permit me I



167 Calling Attention

[Shri Bipinpal Das]

would like to read a few paragraphs.
It gays:

“The border security force, in the
meanwhile, arrested another sus-
pect, a kuki tribal with a foreign
made gun at a place near the bor-
der town of Morey...”

I hope the hon’ble Minister knows
where Morey is situated.

“...about 100 km from here.”

“Combing operations by the Mani-
pur Rifles and Central Reserve
Police forces were continueq for the
fifth day today in the Manipur val-
ley area in the hunt of two gangs,
. responsible for murders of four

police personnel at Imphal and its
, suburbe last week, authoritative
. sourceg here said.”

. “The gangs with a total gtrength

. of about 45 members, were reported
to have entered Manipur about eight
months ago, the gources said.”

“A member of one of the gangs
arresied by security forces follow-
ing the shooting incident at Thoubal
near Imphal...”

I hcpe he knows where Thoubal is.

“...on July 18 was reported to
have disclosed that their aim was ‘to
create terror and panic, to dislocate
the law and order machinery and
attack police and security person-
nel.”

‘“Four police personnel were shot
dead and five weapons snatched by
the terrorists in two separate inci-
dents this month.”

“In another incident, a Bank was
looted at Pauna Bazar on July 18,
but Tdter, the booty of about Rs.
9,000 and two country made pistols
were recovered from a masked man
who was arrested by the police...”

and o on and so forth.

Now the latest is this report dated
the 26th July. It says:—

“Manipur police have ynearthed a
. ‘secret plan’ of the gangsters who

{RAJYA SABHA]
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turbances in some areas of the
state...”

I do not know why the hon’ble Min-
ister did not disclose to this House all
the information if he has it in his pos-
session.

Sir, this area is an extremely sensi--
tive area, the whole of North-Eastern
region, as you call 1it. It is sensitive
because the whole region is surround-
ed by foreign countries. The only
link of this region with the rest of
the country is a 40 mile wide corridor,
The 40 mile wide corridor 1s the only
link between the rest of India and the
whole of North-Eastern region

This region 1s also inhabited by a
large number of different communi-
ties, tribals and non-tribals. with dif-
ferent backgrounds, cultures, so on
and so forth. They have different
history and different polical back-
ground. And, therefore, thig region
is extremely sensitive. You might
say anything about the previous
government, but the previous govern-
ment was very conscioous about the
sensilivity of this area, sensitivity
created by the urges and aspirations
of different communities to find ex-
pressicn in the political life of this
country. These are the factors you
must take into account when you dis-
cuss Manipur, Nagaland or any of
these areas,

Sir, we have the experience of the
last thirty to forty years, before inde-
penderzce and after independence.
Fissiparous tendencies and forces of
disintegration were very active in the

entire region. The previous
1.00 p.M. Government was very con-

scious of it. They took
steps, after long years of continuous
and persistent efforts. You might
criticise the previous Government
where criticism ig due: I have no
obiection. But you must admit that
the previous Government did one
solid thing in this area, that is, they
brought about political stability in
this region and they brought all these
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communities, all these areag into the
mainstream of our national life. You
cannot undo this fact of history:
Whether it is Arunachal or Nagaland
or Manipur or Mizoram, this entire
region was very much disturbed. I
say this because I have personal and
practical experience from the year
1946.

At that time Manipur was a Prince-
ly State and the Maharaja of Manipur
was uawilling to accede to the Indian
Tnion. The pecple of Manipur had
10 launch a struggle and I also parti-
cipated in that struggle. There was
an obnoxious entry pass system.
People struggled against it. There
also I participated. So, I know the
hackground of its history. The pre-

vious Government succeeded, after
long years of various measures and
various  experiments, in  bringing

about gtability, political stability, in
this entire region and in bringing this
entire region intg the mainstream of
political life of this country. Thig is a
fact which has to be recognised.
WWhat is happening now? What Fa3
happened after the new Govern-
ment has come inte power at the
Centre? Sir, I am not saying ihese
thingg in a partisan spirit. Mr.
Mandal should not feel that I am
speaking from the party angle. 1
want him to take note of it because,
1 am sure, he does not know. I am
absolutely sure he does not know
what has happened before and what
is happening now: Not that I ques-

tion his knowledge or bis ability.
But then, he has not time. It is a
very complicated problem Whet is

happening? 'The entire region, Sir,
15 facing instability; the entire region
is facing political instability.

Again I do not want to speak in
party spirit or from the angle of
party rivalry, but the fact remains,
what you have done there just to
have the Janata Government inctal-
led. You have a Janata Government
here elected by the people. Fine.
You have got it in UP  Bihar,
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Madhya Pradesh, Rajasthan and

so on. Nobody objects, But you

formed a Janata Government in Aru-
nachal through defection; you have
formed a Janata Government in
Manipur through defection—total
defection, large-scale defection.

SHRI PRANAB MUKHERJEE: In
Sikkim also.

SHRI BIPINPAL DAS: I do not
grudge a Janata Government being
there: If it is elected by the people,
I do not grudge it. I do not object.
Let the people choose their own
Government. But do you know
what you have done by instigating
and engineering a large scale defec-
tion process in this area? You have
brought in a very grave and serious
element of in-tability in tke politi-
cal life of the entire region, the con-
sequences of which I do not know
what will be. You have encouraged
fissiparous tendencies, disintegrating
forces, in Nagaland. You are flirting

with them, you are hobnobbing with
them.

You have also encouraged di-in-
tegrating forces in my own State. If
vou want an example I can give
it. but I do not want to refer to a
Member sitting in the other House
You have, the other day, admitted
him into your parliamentary parce.
Who is that gentleman? What 15 r*=
philosophy? What is the objective of
tig party? With what slogan did
he fight the election and win the
election? He wants to break up the
State of Assam and have a new State
called Udayachal. Yoy have admit-
ted that gentleman into your party
here in Parliament. Do you realise
the consequences of this? Eitber he
has changed angd given up his demand
or you have changed and accepted
his demand. By implication if you
hzve accepted his demand, do you
know the consequences of this in
the political life of Assam. You are
trying to create problemq in Mizo-
ram where you lost totally in  the
Jast elections You lost totally in
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Mizoram and you are trying to create
problems there. You are trying to
create problems in Meghalaya. So
this is the background of the inci-
dents that have taken place recently
in Manipur as a result of some secret
plan instigateq by somebody coming
here, gathering arms, and so on. These
tkings do not happen suddenly.
There must be a climate created for
such things. A climate has been
created in the last fifteen months in

this area—I am very sorry to say,
Mr. Mandal—a climate of political
instability, a climate that encoura-

ges fissiparoug tendencies, a climate
that encourages forces of disintegra-
tion, a climate that encourages peo-
ple to take up arms in their hands;
a climate that encourages foreign
countries, inimical and hostile to
send their infiltrators. Thig is what
you have done and afe doing. I wish
the Prime Minister were here today
to understand the situation. -

And, finally, what have you done
in Manipur? I do not want to name
anybody. I do not want to bring
in personalities. I know the leading
personalities in Manipur's public
life. The way you have formed the
Government in Manipur has allowed
the forces of disintegration and fissi-
parous tendencies to infiltrate into
the corridors of power in Manipur—
I say this with all sense of respon-
sibility ‘and knowledge that you have
allowed these elements, these for-
ces, to enter the corridors of power
in Manipur. When they control
power, do you expect that law and
order will be all right in Manipur,
do you think Manipur would be safe
ifrom the point of view of national
unity and national integrity? You
said Manipur is inhabited by Meiteis.
Meiteis inhabit only the Valleyv.
Manipur is also a State where .

SHRI DHANIK LAIL MANDAL: I
only talked of the Valley.

SHRI BIPINPAL DAS:
vou are correct. Manipur is

All right,
also
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inhibited by Nagas, Mizos, Kukis, a
number of communities all  around.
And the main centre of the hLostile
Nagas led by Mr. Phizo was establi-
shed in the Tangkhul area of Mani-
pur State.

AN HON. MEMBER: He has never
heard about him.

SHRI BIPINPAL DAS: You must
understand things. I do not want
to say anything further. But unfor-
tunately or fortunately, your Chief
Minister also comes from Tangkhul
area of Manipur. I do not want to
go further into this. I only want you
to examine the whole situation. Do
not handle Manipur the way you
handle U.P. or Bihar. Please, for
God’s sake, don’t do that in an area
where the question of national unity
and national integrity is involved,
And this area is a sensitive area.
Any wrong step anywhere will lead
the whole country to disaster. You
should understand it. You can top-
ple the Government in Maharashtra.
We don’t mind. You have done that.
You defected some Members from
the Congress Party and toppled the
Government there and installed a
new Government of defectors. All
right. But, for God’s sake don’t
try this experiment in such sensitive
areas in the north-eastern region.
This is my humble appeal to the
Government,

Now I will ask for a few clarifica-
tions

SHRI KALP NATH RAIL
rity is in danger.

SHRI BIPINPAL DAS: T will ask
a number of questiong. My first ques-
tion is- The Government must be
able to tell us who these elements
and forces are who have engineered
the recent developments in Manipur,
which compelled yvoy to declare the
Vallev as a disturbeq area. TIn fact,
this i emergency by another name.
You have imposed emergency in
Manipur by another name. Don't

Integ-
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try to bluff this country. All the
powers that are to be exercised by the
Army, the police, CRP or the
Governor or anybody would be the
same as those which were exercis-
ed under the emergency.

A and
this

(1) Who are these forces
elements who have created
situation.

(2) What forces, which forces,
national or international are be-
hind these elements? Parliament is
entitled to know them from the
Government. They must find out
these facts. If you have these
facts at your disposal at present,
then Yyou tell us now; if you do
not have them, tkhen promise us
to give those facts.

(3) Wherefrom have they col-
lected their firearms? Have you
examined their firearms? They
must have some marks  where-
from have they collected them?

(4) What is the motive behind
these acts of violence, robbery and
extensive lawlessness? What is
the objective? There must be some
objective.

(5) And my last question is:
In view of this situation in Mani-
pur and the doubtful character of
the composition of the present
Manipur Government, will the
Government consider the question
of bringing Manipur under Presi-
dent’s rule immediately and re-
store law and order and then allow
the people to choose their Govern-

ment through an election? I say
this very seriously. I am  not
talking of the Janata or non-

Janata Government, mind you. If
you want me to be more frank, I
would not mind having the Janata
Party Government there led by
someone like Mr. L. Achaw Singh.
He was my colleague for long
years. He fought for freedom. I
know, he is a nationalist, or have
any other person like him, I do
not mind, But do not leave the
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Government in the hands of some

people whose bona fides are in

doubt. And, therefore, will ~ the
Government consider this question
of bringing Manipur under  the
President’s rule immediately, to
restore law and order to have
fresh elections and to have a freely
elected Government?

o afaw o AEgw ; AW ¥
faf oo | oY & qmor o 719 F]T
AHE |

SHRI G. LAKSHMANAN (Tamil-

nadu): He spoke in English, but the
Minister is replying in Hindi.

SHRI DHANIK LAL MANDAL:; I
am speaking in the language in
which I can freely express. You
have the facility of interpretation.
Please do not object.

SHRI G. LAKSHMANAN: I am
not asking you to speak in English.

I want to know whether you have

followed his English.

=t ufsw Tw wew : fafyer qrer ag
st 1 fres &t agt #7 wfuw wAwa
g | IT T Awifae sitem g}
U Fg agl & | W & afe
wEIEA, SR AT A T & AW aga
AT § AT A AR 9T I
I¥ ofar 71 agq e @r | ag g
dufea ufan @ ok o7 @ ¥ s«
ofcr &1 Joer A &w § a s
gE Tue ot | Y & fafgws arer e
St %1 faware femmar =mgar g e g
ga7q A 37 § et £3¢ 77 78 § I
ofar &t A9 e & § faa
for s & ooy mrveeq AT ATRAT
g f5 7 #7 39 ofar § waur frar ot
& # g o 5 ag wiysin W
miatm & 1 9 § fasiw war ar
ANTAE 37 A7 fAgT o, et et o
F o, &Y @ wacawtar JeiE
Famufs¥oa §d skImws
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[T & 7% 9.5 wew)

I E, q AT & a1 & | qg I
WEAT o7 T ZHT ArEAT F @d gQ
g w7 fasw ®§ g wEmn )
ggfad ag #gn {F 98t & oy« &
g% WILd & ¥ F&7 @A Jgd & a7
7g faEET &, @y A8 &1 OaT ) W
FT JHAT | ITH O AW &, TS AT &I
o g ST TE @ ® I oAveA
FraAafaT O AIFEHES § )

SHRI BIPINPAL DAS:

want to correct a mistake, I
not .

SHR]I DHANIK LAL MANDAL: 1
do not refer to it. 1 am telling my
own experience.

SHRI KHURSHED ALAM KHAN
{Delhi): Reply to his questions.

Sir, 1
kave

SHRI DHANIK LAL MANDAL: I
will come to the questions. I will
reply point by point.

s, Y arq Tafeq ma ara o 8
WET ¥ T SHAF AvEey § § FgA0
argar g T gara «F saargy e §,
ZATVT WY FEN WIT g, W AT § T
TTET FT TGUIAT [ THFT HIT AT
1 aufz & wfq s &Y {7eer 7, 378
wfa® w@r @ 3% FaFT A §
TATAG g7 AT F1 37 97 &0 TEATHL
T fFar 1

wgigy, G1Ff & FIX H ag agT wH
e meoEs g3w & fegamago o &
TCT HT AT ARATE T wEwriAA g3
W qrff g @ oW w S
IFWT WRIT § wOTHG wIA A
qAac mEf &1 wepre a5 fewm
& g W § 1wt q@ ITE U A
forq® sraar arEf F) ST gE W SAAT
qrEt &7 AEFT FFT | AW { AT
qréf qAa & WrE ) faga ¥ o do
qHo FT FLHFILE | AT H . . .
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it afew & Aew : & g @
g T o1 sfwalr awtan wan fr fegama
gq, feqdum &1 =1st smar aar i
Fgr war f ffagw &8de § g™
Farg %, & Sewr fowe w< @
¥ g 78 ® g & et gaw o
ST 9 &1 gTHIC § 98 A0 &
% |

of T W R ¢ I 9
fedam got a1
SHRI PRANAB MUKHERJEE:

But you are forgetting that before
the elections, you formed the Govern-
ment through defections. In Mani-
pur you are still having a Govern-
ment formed through defections.

sit ufas 1o Hew @ ag wfog T
T a<q a1 F AT S #7 77 F.a7 )
HIGT g3 TS €T FT qTT FT, TEW I,
HEISE, ATTHE F . J7d F1 )

it FEAAT T : WEIEE, (A6 G1A
FIE ST A AN /AT IZT g 374T 37
T MW 1 e fwed fergEae &
oA g & .

. . (Interruptions)

SHRI PRANAB MUKHERJEE:
What have you done in Sikkim?
Have you not formed a Government
in Sikkim? What have you done in
Arunachal Pradesh? What you have
done in Manipur?

sit ufvs o deq : fafasw &0
drog g Seeaafar g ? a«
ZeEiN ulzes  maie fad g Smat swv
TH-TE F&E 3 FIE |

SHRI KALP NATH RAI: Point
of order. The question raised by

Mr. Bipinpal Dag are not being ans-
wered by him.

t guAwEfa : 97 @ § 36T 9
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st ufvs
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AR HERX ¢

. T am replying. You have had your

say. Please hLave patience to listen
to what I have to say.
-

St WERT, TG S GO ISEAT §
A F A, A O AT g9€T
Fl {5 4% § ot Qe g§ o 9%
HIIT AN A, AFITT TZ TAT 91T & |
ZATE AT F HTAI a8 ST 27T 2§
g sravad § A g afew Fgd oA
TR A6 g Ag gE 1 zafeg 9
FHIT FTIIT T &, 7 fasirr 7 wew
I3AT &, T AWHT FT ¥97 IAT & |
ATAHT wJET F 31F Faar fv F
fraarsds gea § AT SIAAT HE )

ST g 79T Iegiv Jarat fE gaR
IS 1T MFA E | T 47 faqer HiaaT
JIFS & | AgrET, §A 5% qreg § uge
Y I fear & % ot 9w owe ™ g
6 AT S frewTT fRd v § 9w a1
FemwT gAT 8, 9y gW wwl far
fafyaa arq LAl BH & | afs AT
qeEn 7% FEAT AGA 7 3% 1% 718
e GET R a-—it AT FrE
fsrd T8 fawaT &1 wrE F R F o
a § ¥ ag Favar A1gar g 5 ouF A
wRA 719 TEY fqar 1 s S g| e
F1 fors faar & ag w7 ¥ omig §
a1 At v ag faaeT % wigaw g f=
ey 7S T T arE s

ot T 9% A ¢ 7 (BT ogh &
g7 |

ot afte A v : & adi 3 ¥

18T &% F I | SN AT 1T
FET & § 7Y qaaar {5 agr 9T geee
T R FIE ATILFATE | TR AZH
feafa Y aga st & faar & 1 S
ot T297 T SFFT IgT TRIRAT §
Ferzr warr ) StA7 §9 w0y R oo faaew
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# IR zo ferasd ofcar Femyae
fFar | aoRR a5 454 ¥ g7
FTIIAT AT G & AT S &) 95 9T
feaar war & | mT qwew ¥ Far 97
fr w35 wqw faer § wat o @
AHATTE FIE FAT 74T 7o & 1 ;¢
freaa §f a@ oo & 1 & favate
2 % =t a8 § feut 71 fave a7 wilx
Tt T STHT G R
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SHRI SCATO SWU (Nominated) :
Sir, so far as underground people
are concerned, I think Manipur,
Nagaland and Mizoram should be
taken up together, because all these
underground people are hosted and
encouraged by the zame countries.
The underground people have been
occupying a part of the Burmese
territory since 1957, and now it ap-
pears that these underground people
have a defined territory of their
own within the territory of Burma.
I would like to ask the Government
whether they are prepared to make
some new arrangement and under-
standing with the Government of
Burma, because unless there is a
certain change of attitude on the
part of the Government of Burma
towards these underground people
the violent activities of the under-
ground people will continue for ever,
especially when, as I said, they have
almost a defineq territory of their own
within the territory of Burma. I would
like to know whether the Govern-
ment of India will in the near future
enter into a new understanding
with the Government of Burma. In
the month of May, on 1ith ang 12th,
an underground meeting was  held
in the village of Khonoma, which is
the village of Mr. Phizo, and it was
largely attended by the underground
people. I would like to know whe-
ther the Government of India has
made any inquiry from the Govern-
ment of Nagaland as to how it
was possible for the wunderground
people to hold such a meeting in a
wvillage which was largely attended.



179 Calling Attention

[Shri Scato Swu]

And this meeting passed two resolu-
tions. I have got a copy of the
resolutions with me which I will
read out for the information of the
House:

“l, In a two-day session of the
Naga National Council held on 11th
and 12th May, 1978 at Khonomgy the
representatives attending the meet-
ing have unanimously adopted the
resolution affirming its full con-
fidence in the leadership of the
incumbent office-bearers of the
Naga National Council, namely,
Mr. A, Z. Phizo, Mr. Imkongmera
and Mr. T. H. Muivah. This meet-
ing further resolved that an
early negotiation should take
place between the Government of
India and the Naga National coun-
cil of a peaceful political settle-
ment.

2. It was resolved that contact
should be made with those who
are outside for which an early
implementation is required.”

These resolutions deliberately ignor-
ed the Shillong Accord which was
signed on November 11 1975, Also
at this meeting...

SHRI KHYOMO LOTHA (Naga-
land): On a point of order.

MR. DEPUTY CHAIRMAN: Let
him finish.

SHRI KHYOMO LOTHA: I am
on a point of order; and point of
order should be raised just now.
Sir, I do not object to what he says.
But there is one thing. It is irrele-
vant to the subject matter under
discussion which has got nothing to
do with Nagaland. The Calling
Attention iz on Manipur situation
and what happened there. In pass-
ing he can raise certain other mat-
ters. But what happens in Naga-
land is not relevant. It is irrele-
vant.

SHRI SCATO SWU: As far as
the underground movements are
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concerned, these States of the north
eastern part of India should be tak-
en together as a whole. 1 have zaid
this at the very outset because these
are encouraged and hosted by  the
same unfriendly countries of India.

SHRI KHYOMO LOTHA: Then
one can speak about other States
also.

SHRI SCATO SWU: It is very
important for me to give all the
information to this House. A let-
ter was read out—This is called the
Hong Xong Letter—at the NNC
meeting at Khonoma. A letter
written to the Prime Minister of
India by the Asian Forum of Hu-
man Rights on April 30, 1978, was
also read out by P. Kevichusa, The
letter had undoubtedly generated
great strength and more hope in
the minds of every NNC member.
The letter was reportedly based on
the resolution of the General Meet-
ing of the Asian Forum of Human
Rights held in Hong Xong from
April 23 to 30, 1978. It read as
follows:

“The General Meeting of the
Asian Forum consisting of dele-
gates from Asian countries expres-
sed its deep concern over the
wide-spread atrocities committed
by the armed forces of India on
the people of Nagaland and Mizo-
ram, and the denia] of human
rights in these areas,

The Asian Forum urges upon
the Government of India to take
steps to immediately halt all
atrocities on these peoples and
restore human rights and with-
draw the armed forces from the
civilian areas of Nagaland and
Mizoram.”

The above resolution was report-
edly adopted by the General Meeting
of the Asian Forum of Human
Rights at Hong Kong on the under-
standing that by an invasion of the
Indian armed forces, the Nagas
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were reduced to hunted animals and
were denied' of human rights.

I would like to know as to whether
the Government of India was really
in receipt of this letter or not. If it
is received by them, what is the
reaction of the Government of India
to this letter?

Again, on May 15, 1978 Mr. Swa-
ran Singh, the President of the
Congress Party made a statement
that the Janata Party was encourag-
ing regional parties which have come
to power in the strategically impor-
tant border States of India. I would
like the Government of India to look
into this statement of the opposition
with concern because a3 I have said,
the situation in the north eastern
part of India is going from bad to
worse as was pointed out by Mr.
Bipinpal Das and it may ultimately
affect even the State of Arunachal
Pradesh, Therefore, this is very
important for the country’s integra-
tion and I would like to call upon
the Government to take a serious
view of this and take early steps so
that the situation therefore does not
deteriorate further. There is a gene-
ral fear in Nagaland today that spo-
radic firing may take place sometime
in October and that Nagalang may
also be declared a disturbed area.

With these few words. Sir, I would
like to suggest to the Government of
India that it should take early steps
and save the situation before it be-
comes too bad for uws. Thank you.

ot afrw A wew ;- wEEY, Fut
FXY FEHTT & ATY gHIRT g &1 Freqrar
qEAF g, IAF AT gWIL agd afent
fma § 1 zafed saFr we7 & T8
I5a1 1 TNt AT AR gF AW F AT
Qg0 HEFNT FT [ & 1 ATAAG
waeq ¥ Fg1 % F a1 anf a7y 797 9T
F | G| JTAFTN g R0 A A7 &
Fo AT FAT FT AT 9T wA & | JfFA
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I AT AYHT W AW ¥ g
FEATT FT ET & | '

AT FGET ¥ ANOAE F X H
T FT AR FgT & Anrae § qom
AT FRT & FIE do7 gE, e
qgd & MW § AT AN TP weqIT
warga f7y & | @1 QO faerar, arerar
FFRT FET HIX JWG qIF FET,
T I FE FI13 ATIeE F sftaed a8y
g 1 zafay 98 faw qaa & qoie #7
qEq &, I5F F THT § FITqEQTg O0F
FT AT § | THHT HIE GATT TG Y |
AT gaed F 537 foF § T qiee
AW T 1gEH AR HF wgAr A g
f& @ @ o @i & Sa §
AfAd TAFET 19 [IT MFT IS
FT 7T G & | gaferd ag dard g g |
ofnT FRE oI WET TEEE #T
SETT g AT & 1 N AT gy A
FEI & 98 J999 g & | QFT §W
AT F e § TEY qIAT

MR. DEPUTY CHAIRMAN: Now:
we go to the next item.

s\ fow ==z wr (famre) : =y,
oY AT A A A R H AT

MR. DEPUTY CHAIRMAN; That is
over now.

STATEMENT BY MINISTER

Import Policy for 1978-79

THE MINISTER OF STATE IN
THE MINISTRY OF COMMERCE,.
CIVIL SUPPLIES AND CO-OPERA-
TION (SHRI ARIF BEG): Sir, while
placing on the Table of the Lok Sabha
on the 3rd April 1978, the Foreign
Trade Policy for 1978-79, the Minister
of Commerce had stateq that the
Committee under the Chairmanship of
Secretary (Technical Development)



